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and Mizoram are laid on the Table of 
the House. [Placed in Library. See 
No. LT-2422/78J. Statement IX show, 
ing staffing pattern recommended for 
a Primary Health Centres is also laid 
on the Table of the House. {Placed 
in Library. See No. LT-2472/78].
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(i) Wat Bengal

(a) Ammh .

(4) Meghalaya

(3) N agaland.....................................

(6) T r i p u r a .....................................

(7) Arunachal Pradesh

(8) M iz o ra m .....................................

Primary Health Ctainn la Tripan

815. SHRI SACHINDRALAL SIN- 
GHA: Will the Minister J  HEALT" 
AND ;  ;*MILY WELFARE be rlea*** 
to state:

(a) the details of the location of 
Primary Health Centres in Tripura:

(b) the details of the staff 0f  the 
Primary Health Centres, Centre-wise 
it present;

(c) whether there is any proposal 
to increase the number of Primary 
Health Centres in the State; and

<d) if so, the details of the loca­
tion?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI­
LY WELFARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) Statement I 
showing the location of Primary Health 
Centres in the State of Tripura is laid 
on the Table of the House. [Placed 
in Library. See No. LT-2423/78].

(c) Provisions are earmarked for 
construction of buildings and staff 
quarters under minimum needs pro­
gramme out of the outlays in toe 
State Sector.

(d) The following outlays have 
been recommended for Primary Health 
Centres' construction programme 
during the year 1978-79;
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(b) Statement II showing staffing 
pattern recommended for a Primary 
Health Centre is laid on the Table 
of the House. [Placed in Library. 
See No. LT-2423/781.

(c) and (d). A Primary Health 
Centre at Khowai is proposed to be 
established during 1978-79.

Sttbmisaten of Bqm t by Committee 
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618. SHRI S. K. SARKAR:
SHRI R. MOHXNARANGAM:

Will the Minister of PARLIAMEN­
TARY AFFAIRS AND LABOUR be 
pleased to state:

(a) whether the Committee haa been 
appointed to examine the labour parti­
cipation in equity and management;

(b) if so, the details of the Com­
mittee appointed, with names of 
members and *h* functioning;

(3) Manipur




